
orrrc-t. OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (nQs): DELHI

The following officials posted in Delhi District Courts are herebY directed to report to

Ms. Shail Jain, Ld. Chairperson, Hindi Implelnentation Committee / Principal DisUict &

Sessions Judge (Shahdara), KKI? and/or Sh. Sanjeev Jain) Principal Judge, FamiIY Coun
(East)p MD for the Hindi Ka\rya Sandhya being organised at S-Blockl Hon’ble High
Court of Delhi, New Delhi on 10.03.2023 at 4:00 PM (sharp) to assist the Ld- Members
of Central Hindi Implementation Committee, Delhi District Courts in puttulg in
order/overseeing the arrangements of the Hindi KavYa Sand:hYa thereof:

mW&%®hployde
, I W+:lxlWe_Di'$jIb.EC *

I
EC:91235023

SatpalEC: 13554

Divyanshu Kumar
EC:802375 13
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4 Vishal Upadhyay
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Sanjeev Kumar
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6 Nitin Kumar Jain
EC: 12477765

Shiv Om Verlna
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Ganesh Kumar
EC:665 1 1906

Ram Pher
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Pradeep Kumar
EC:87523323

Om Narayan Yadav
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9£71237355m1 TITiR=mtant irl the
Leave Section Branch (Central),
Tis Hazari Courts

8860740275

8800660272

Judicial Assistant in the ACR Cell

(Central), Tis Hazari Courts
Junior Judicial Assistant in the
Administration Branch – I
(Central), Tis Hazari Courts

8588036388Junior Judicial Assistant in the
Administration Branch – 11

(Central), Tis Hazari Courts
Judicial Assistant in the CMM

Office (Central), Tis Hazad
Courts
Judicial Assistant in the
Administration Branch Rouse
Avenue Courts

99682783 85

9958894720

9910157138Judicial Assistant in the CMM
Office Rouse Avenue Courts

Judicial Assistant in the General
Branch Rouse Avenue Courts
Judicial Assistant in the Judicial
Branch Rouse Avenue Courts

Judicial Assistant in the Accounts
Branch (East), Karkardooma
Courts

Judicial Assistant in the General
Branch (East), Karkardooma
Courts

1 le Judicial

Branch (East), Karkardooma
Courts
Junior Judicial Assistant in the
Mediation Centre (East),
Karkardooma Courts

92684363 12

9868538601

8588805002

9953767123

9891101213

9716637347
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Vinay Kumar
EC :92730451

Anik Chaudhary
EC: 17446676

Sushil Kumar
EC:43223568

Ajit Singh
EC:3426435 1

Jitender Kumar
EC : 10587457

Ashok Kumar
EC: 1 1892073

Ravi Shanker
EC: 12079

Karan Kapoor
EC :445641 89
Amit Bhardwaj
EC:10143868

Bhagwan Dass
EC :30003421

Amit Kumar Sharma
EC :27754603

Kalyan Singh
EC:44128765

mChaudhary
EC:33300313

Santosh Kumar
EC:87895652

Sumit Thakran
EC: 10454232

Amit
EC : 82497507

Rajesh Chander
EC:55756275

\' i Gdlltigt
. :Ni#tber
9582881465

i Place of Posting
1L b r t

Junior Judicial AsListant in the
Accounts Branch (New Delhi),
Patiala House Courts

7417136225Junior Judicial Assistant in the
Administration Branch (New

Delhi), Patiala House Courts
Judicial Assistant in the CMM
Office (’New Delhi), Patiala House

Courts

9654542656

m1 Assistant in the General

Branch (New Delhi), Patiala
House Courts

9899645833

99683 15660Judicial Assistant in the Judicial

Branch (New Delhi), Patiala
House Courts

9968075460

9910336217

Judicial Assistant in the Accounts
Brmlch (North), Rohini Courts

Judicial Assistant in the CMM

Office (North), Rohini Courts
ant in the Judicial

Branch (North), Rohini Courts
Junior Judicial Assistant in the
Stationery Branch (North), Rohini
Courts

9868101045

9650156499

9968072824Judicial Assistant in the
Vulnerable Witness Room
(North), Rohini Courts

98 18705942Judicial Assistant in the
Administration Branch (North-

East), Karkardooma Courts
9312552846Judicial Assistant in the Filing

Section Branch (North-East),
Karkardooma Courts

7838386320Junior Judicial Assistant in the
Judicial Branch (North-East),
Karkardooma Courts

85273 10689Judicial Assistant in the Receipt &
Issue Branch (North-East),
Karkardooma Courts

9868129660Junior Judicial Assistant in the
Accounts Branch (North-West),
Rohini Courts

9910555402Judicial Assistant in the
-Administration Branch – III
(North-West), Rohini Courts

9278783514Judicial Assistant in the CMM
Office (North-West), Rohini
Courts
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i EC: 19406448
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38 Ar\Find Kumar
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Anurag Krishna
EC:11192268
Dinesh Kun=a
EC:29433113
Raj esh Kumar
EC:67964 1 19

Yogesh Rana
EC:2290703 1

Dhiraj Kumar Satija
} EC:92924541
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Judicial Assistant in the Bail
Section (Shahdara), Karkardoonia
Courts

.F

9873436787

Tudicial Assistant in the CMM
Office (Shahdara), Karkardooma
Courts

9873330927 I

I

9891367798Judicial Assistant in the Judicial
Branch (Shahdara), Karkardooma
Courts

9958891985Judicial Assistant in the RTI /
Admn. / General (Shahdara),
Karkardooma Courts

8802650100Junior Judicial Assistant in the
Accountg Branch (South), Saket
Courts

8826680109Judicial Assistant in the
Administration Branch – III
(South), Saket Courts

98 18706365

9810602347

Judicial Assistant in the General
Branch (South), Saket Courts

Judicial Assistant in the Record
Room (Sessions) (South), Saket
Courts

9818686056Judicial Assistant in the Filing
Section Branch (South-East),
Saket Courts

Judicial Assistant in the Judicial
Branch (South-East), Saket Courts

93 13960440

9871413241s Purchase
Cell (South-East), Saket Courts

9654188253Judicial Assistant in the Vigilance
Branch (South-East), Saket Courts

Junior Judicial Assistant in the
Accounts Branch (South-West),
Dwarka Courts

9999130653
8700740388

n9 9317171Judicial Assistant in the
Administration Branch – 1 (South-
West), Dwarka Courts

8178727297Judicial Assistant in the CMM
Office (South-West), Dwarka
Courts

9211968301Judicial Assistant in the
Facilitation Centre (South-West),
Dwarka Courts

9868931061Judicial Assistant in'the General
Branch (South-West), Dwarka
Courts

Junior Judicial Assigtant in the
Accounts Branch (West), Tis
Hazari Courts

987103445 1



EC:99525887

Place of-Posting

Junior Judicna-ma
Ad:minisUation Branch (West),
Tis Hazari Courts

1'

9873 104184

Dharam Raj
EC:41404815

Ma(ian LaI
EC:58015419

Judicial Assistant in the CMM
Office (West), Tis Hazari Courts

Junior Judicial Assistant in the
General Branch (West), Tis
Hazari Courts

9953274794

9873970601

Kulbhushan
EC: 17414070

Junior Judicial Assistant in the
Judicial Branch (West), Tis
Hazari Courts

783.8101204

Note: (a) Sh. Surinder Kumar, JudI. Asstt., Admn. Branch-II (HQs), THC, Delhi
is hereby appointed as 'Nodal Officer’ to co-ordinate among Ld. Members of the
Hindi Implementation Committee & the aforementioned Officials.

(b) All the above officials are directed to record their presence / attendance with
the 'Nodal Officer’ on reaching the venue at non’ble Delhi High Court.

(c) None of the officials shall be allowed to leave without prior permission of the
Nodal Officer.

(d)
Non-compliance of the above directions shall be viewed seriously.

/;.-3”
(Girish dathpalia)

Principal District & Sessions Judge (liQs)
Tis Hazari Courts, Delhi (&

No./g/#-20R4bc./P&T/Admn.II(HQs)/2023 Delhi, Dated the $ 8 MAR 2823

Copy forwarded for information and necessary action to:

1. The Registrar General, Hon’ble High Court of Delhi, New Delhi.
2. All the Principal District & Sessions Judges, Delhi/New Delhi.
3. Ms. Shai1 Jain, Ld. Chairperson, Hindi Implementation Committee/ Principal

District & Sessions Judge (Shahdara), KKD, Delhi.
Sh. Sanjeev Jain, Ld. Member, Hindi Implementation Committee / Principal Judge,
Family Courts (East), KKD, Delhi.

5. The Officer-in-charge, Hindi Section (Central), THC, Delhi.

8. The Branch-in-charge, R&I Section (Central), THC, Delhi with the directions to

9. J.'AYERS Seat, Central, THC, Delhi for updation.
aa- The Dealing Asst., Website Committee, THC with the direction to upload the order

well in time to enable them to report at the venue on the stipulated time.
7. The Personal Office of the undersigned.

circulate the same through all modes including Whatsapp.

6. The Officer-in-charges concerned with the request to relieve the nominated officials

on the Website.
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7
Principal District & Sessions Judge (HQs)

Tis Hazari Courts, Delhinq


